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Title: Discussion on the motion for consideration of the Regional Centre for Biotechnology Bill, 2016 (Discussion concluded and Bill Passed).

HON. CHAIRPERSON: Now, Item No. 13, Dr. Harsh Vardhan.
THE MINISTER OF SCIENCE AND TECHNOLOGY AND MINISTER OF EARTH SCIENCES (DR. HARSH VARDHAN): I beg to move:

"That the Bill to provide for the establishment of an institution of national importance to be known as Regional Centre for Biotechnology
and to provide for matters connected therewith or incidental thereto, be taken into consideration.”
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DR. HARSH VARDHAN: Sir, T will just briefly introduce about this Bill. This is basically a Bill for the establishment of a Regional Centre for
Biotechnology under UNESCO.

In this Bill, we want to give this Institution importance of national level. I wish to inform all the hon. Members that the genesis of this Bill dates back

to 2003. At the 167t Meeting of the General Body of UNESCO, the then Science and Technology Minister of this country, Dr. Murli Manohar Joshi had

moved a proposal that a Regional Centre for Bio Technology should be created in India which should coordinate with all the countries of Asia, share
their experiences, research and help each other in all the cutting edge technologies. So, the whole thing started at that Meeting. Since then the
subsequent Government also took it up. There was a consultative meeting of the member countries. Then it was taken up by the subsequent
Cabinet. Since then it has been crawling at a very slow speed. I feel fortunate that the time has finally come when it came to Parliament for passing.

I have to emphasise a few things. The biotechnology today is that branch of science which is the closest to helping human welfare and helping
human beings. This is through bio technology that a lot of cutting edge research is happening for vaccine development, for drug discoveries, for
health, human genome activities, genetic engineering, agriculture, clean energy, etc. With these advancements, there is a need for sharing of
information and knowledge at the international level also. With every day advances in this field, there is always a need for changing in curriculum
also; in fact, developing new manpower. This Institution is basically going to focus on the education part, the training part and the research part.
There will be a huge number of post-graduates and PhDs created through this Institution and they will further help the people and the manpower all-
over the country to train them in various fields. Then there will be good quality coordination with the other countries in the Asian Region.

If I have to sum up, the objectives of this Regional Centre are: to disseminate and advance knowledge by providing instructional and research
facilities in such branches of biotechnology and related fields as it may deem fit including technology policy development; to provide capacity-building
through education, training, research and development in biotechnology and related academic fields for sustainable development objectives through
regional and international cooperation; to facilitate transfer of knowledge and technology relating to biotechnology at the regional level; to create a
hub of biotechnology expertise in the countries in South Asian Association for Regional Cooperation region, and more generally in the Asia region,
and to address human resource needs in the region; to promote and strengthen international cooperation to improve the social and economic
conditions and welfare of the people; to promote and facilitate a network of satellite centres in the region as well as within India.

I have to say that this biotechnology is relatively a new field which emerged in the last 15 years or 20 years in a big way. Around 30 years back, the
Department of Biotechnology was created in India. At the moment, we are in a position to become a global leader. This field has a huge potential for
societal benefits and economic transformation.

With the coming up and development of this Institute, the level of research that we intend to do in this country under the leadership of Shri Narendra
Modi, I think, will go up to the international global standards. We are already in the process of becoming a global leader. By the year 2025 we want
to have 100 billion dollars revenue and back up in this industry, that is, biotechnology, in our country.

We have developed several vaccines. The Hepatitis B vaccine is available in this country at 40 times lesser price as compared to the price in the
international market. That is why, we can say now that every second vaccine out of three vaccines is from India. We have recently developed the
Rotavirus vaccine. A lot of things are happening in the drug discovery field.

We know that we have the problem of the production of pulses. In fact, we grow something like 17 to 18 million tonnes of pulses. Our requirement is
23 million tonnes. With the advancing biotechnology field and with the genetic engineering that we can, in fact, add to, we can certainly ensure that
the growth in pulses, its productivity and all these things are improved. So, we have the potential to solve many critical issues of the society which
are related to agriculture and health.

Of course, in the clean energy field, our Department has done well, in fact, from waste to wealth. Recently, two days back I was in Kashipur and
inaugurated a plant, where we are going to produce 2G-Ethanol. From a plant, with the ten tons of agricultural waste, we are producing thousands
of litres of 2G-Ethanol. Then, we have the potential to create plants with 250 tonnes and 500-tonnes, capacity, which we have developed.

I would say that this is a very long pending Bill. If Parliament gives its consent to this Bill, then this Institute can start functioning in a big way and
we can train people from all over the country in a big way. We can become Asian hub and also a hub for the whole country for coordinating our
activities in the best possible manner.

Thank you.

HON. CHAIRPERSON : Motion moved:



"That the Bill to provide for the establishment of an institution of national importance to be known as Regional Centre for Biotechnology
and to provide for matters connected therewith or incidental thereto, be taken into consideration.”

DR. SHASHI THAROOR (THIRUVANANTHAPURAM): Thank you very much, Hon. Chairperson. I rise to speak in support- but in conditional support-of
the Bill that Dr. Harsh Vardhan ji has just introduced before us.

We all know, as he pointed out, that the growth of technology is revolutionizing the way we all lead our lives. Frankly we are struggling in many
ways to adapt to its demands. So, the Bill is important. I was listening attentively to his introduction. Biotechnology, of course, is not really a new
Science, in the sense that in earlier forms it has existed perhaps for centuries. But, as he rightly said, in its modern manifestation, Biotechnology
involves the manipulation of the genetic structure of organisms and introduction of characteristics that can actually bring in specific traits that are
helpful to human beings. This is relatively a new Science and I am very pleased that India is very much in the forefront in Biotechnology.

One could argue that the development of the field through, for example, the advent of genetics, has opened really exciting opportunities in this
sector. There are many applications-and he has given some examples, which I would not repeat- but overall they promote the improvement of
human health, food production, reduction of environmental or damage. Insulin and Hepatitis vaccine have already been mentioned. BT cotton has
been a big success story. We used to be short of cotton, now we are exporting cotton. It is one of the great satisfactions of the UPA Government
that we did the work on BT cotton.

I do want to stress, hon. Chairperson, that in this new era in the history of mankind that we are talking about, bictechnology is going to increase
rapidly in India. There is no question about it. The applications of modern biotechnology have a great future here, the same for around the world. It
holds great potential to give us new solutions, solutions we cannot perhaps even imagine today, for the health and quality of life of our Indian
citizens, plus, of course, the significant improvements in agricultural productivity that he mentioned, more nutritious food as well as sustainable
development. Sustainable development means development where we pay regard to the environment, and that may be easier to do with
biotechnology.

I am increasingly convinced that biotechnology has the potential, Mr Chairman, to replace information technology as the main engine for
development of India and, indeed, of the world. This is why I am quite pleased to welcome the points made here by Dr. Harsh Vardhan. I would add
to those, gene therapy, another tool that holds great potential for hope. Even though we do not know enough about it yet but the prospects are
there. Xeno transplantation, which involves transplanting body parts from animals into human beings, is being talked about. We are not yet there in
that area. The Chinese are ahead of us. Nano technology is in a process of transition here. Then, of course, from a security point of view, the risk of
bio-terrorism cannot be underestimated. We are facing such serious terrorism threats in our country, and the fact is that there are serious
implications if biological agents can be used to harm our people.

I agree with the hon. Minister that India is poised to emerge as a force, a real force to reckon with, in the biotechnology sector. We are well on the
way to being a 10-billion dollar industry already. That is why the industrial applications are important. It is a great opportunity for companies in the
private sector as well, and they need to work with academic institutions to network and develop ties between universities and industry so that our
growth of biotechnology can proceed in both areas.

This is why, Mr. Chairman, I am so pleased to welcome the Bill as it has been put forward to us here by the hon. Minister. Nonetheless, there
are a few things that I want to bring to his attention as he moves forward with this Bill. That is why I spoke of conditional support.

Firstly, we still need to do a great deal more, Mr. Minister, in improving the quality and quantity of our biotechnology graduates to meet the
demands of the biotech industry. There is an independent report by Ernst & Young, which is actually quite critical both of the number of biotech
graduates that we have -- perhaps because of the paucity of institutions -- and also of the quality of many of these graduates. I think, we need to
address that.

Secondly, the Government itself is lagging behind. Dr. Harsh Vardhan said that this has taken a long time. There are other things that have taken a
long time. I think that the Indian Government quickly needs to enact regulatory reforms and do much more on the infrastructure front as well, as
well as providing more incentives to biotechnology.

I will come back to regulation in a minute. But inadequate infrastructure is pointed to by everybody. Even the existing leaders of the biotechnology
industry such as the founder chairman of Biocon, Kiran Mazumdar-Shaw, said in an interview that 'it is really a crying shame' what our infrastructure
is. And, I am sure that Dr. Harsh Vardhan will want to talk to his colleague, the Finance Minister, about providing some financial incentives to the
biotech industry, which frankly, are simply not present, right now.

The hon. Minister mentioned that this Bill will grant the new institution in Faridabad set up in 2009, the status of an Institution of National
Importance. That is very important. I welcome that. But I do want to point out that in my Constituency, Thiruvananthapuram, the Rajiv Gandhi
Centre for Biotechnology, which Dr. Harsh Vardhanji had visited with me a few months ago, was established seven years before the institution in
Faridabad, in 2002. I have also been requesting its upgradation to the status of an Institution of National Importance. We know the case for the
Faridabad centre is that it would provide them with facilities such as ease of technology transfer, recognition as a global platform, the right to give
degrees, resources for conducting quality research. But in their welcome focus on this new institution, they should not forget the earlier ones, and I
am sure that Dr. Harsh Vardhan, who had a very positive visit to the Rajiv Gandhi Institute in Thiruvananthapuram, will agree with me that we do
not want to leave a pioneer in this area by the wayside. I really feel that we need to offer this kind of support.

I want to point if I may, to Wikipedia, which has a ranking of the top 10 schools/universities offering courses in biotechnology in India. Number one is
the Institute of Chemical Technology in Mumbai and number two is the Rajiv Gandhi Centre for Biotechnology in Thiruvananthapuram. I am afraid the



Faridabad Centre does not get featured in the top 10. So, we have a long way to go. I am not in any way speaking against an institution. I want
more institutions in our country and I want them all to be good. But please honour the ones that are doing well; that are working well; and that
require support.

I also want to point to one particular point in the Bill that Dr. Harsh Vardhan did not mention in his remarks. He mentioned the various
objectives in the Bill and I do not think we have any fundamental problem with them. But one of the functions spelt out in Section 9 is, "to develop
and implement a policy for Intellectual Property Rights (IPR) with equitable and just provisions for all stakeholders". Now, this is a priority function,
as you know, Mr. Chairman. The preservation of intellectual property is a broad principle that India is committed to but the Intellectual Property
Rights of biotechnology research has been a major concern, partly because of the complexity of provisions in IPR laws around the world, and
certainly our own IPR laws have left something to be desired.

Now, in this context I do want to mention that there are a whole number of issues with regard to TRIPS. Our patent laws do not match the
trade related intellectual property laws that we have signed up to as a Government and I would urge the Minister to pay some serious attention to
this question of reconciling trade related intellectual property rights to our Indian patent laws, and if necessary, moving to amend our laws as
appropriate or if not, at least then to put conditions on our accession to the TRIPS because this again becomes a significant factor in the growth of
the biotechnology industry.

Mr. Chairman, then, I want to express some concerns. Many of us have some disappointment that this House has not enacted a Bill from the UPA
era, the Biotechnology Regulatory Authority of India Bill, 2013. We introduced it in the Lok Sabha in April of 2013. It was referred to a Committee. It
never came back to the floor with all the various disruptions of the House and in the end it was not adopted. Of course, the Bill that was introduced
in the Lok Sabha lapsed when the previous Lok Sabha got dissalved. I would like to urge my good friend, the hon. Minister to take up this issue.

The question of regulating biotechnology has to move side by side with all the enthusiasm that he has rightly shown for this creation of the institute
in Faridabad. And, in regard to the new Bill, I am all in favour of us cooperating with UNESCO. I have welcomed the fact that we want to be a hub
for the other countries of South Asia and South East Asia. All that is fine. But what is the regulatory framework under which our biotechnology work
is going? This institute has not been planted out of nowhere. There is a context. The context lies in the laws, rules and regulations of India, which,
very frankly in our own estimation as a Government, when we were in Government we felt, were inadequate for the challenges that the country
faces, and, we, therefore, produced a draft Bill for regulation.

Now, we are not wedded to one particular Bill or former Bill. But we would urge the Minister to go back to that Bill, resurrect it, taking into
account the findings of the Committee that looked into the Bill in 2013, which I believe, has submitted its report and then to see whether we cannot
move both side by side. Yes, we can go ahead and adopt this Bill today. But as part of the process, you are creating institutions. You are saying they
are of national importance. Let us also, as part of that process, have an adequate regulatory framework. That is also of national importance. This is
required by the Convention on Biological Diversity which we are a signatory of. It is also a part of the Cartagena Protocol on Biosafety because after
all, regulation is not only about control or command and control. It is about safety as well. I myself am not a great fan of command and control
systems. What we are worried about is, under what framework will these institutions grow and how can we ensure that we are also kept safe in the
process?

The purpose of regulation must be the protection of the Indian people just as the purpose of the growth of biotechnology must be the prosperity, the
health and the wellbeing of the Indian people. So, I think we cannot disagree with the objectives. We are all of the same view. We do know that
some of our friends in the environmental NGOs have a slightly more challenging notion of some of these issues when it comes to us and when it
comes to issues of biotechnology.

I do not want to enter into all those debates here because we will needlessly take up the time of this House. It is certainly worth returning to this
debate on a later date because very recently, one of our major media outlets had an interesting column attacking the political establishment for
having been so backward in its attitude towards biotechnology in relation to agriculture. I am sure that many would agree that we can be more
imaginative in extending the benefits of biotechnology.

Having said all this, let me once again welcome this Bill and request the hon. Minister to, along with it, look at the Regulatory Authority Bill, to look
at the patent structures in the country, to look further at the inadequate infrastructure that is hobbling our biotechnology companies and, finally, to

encourage our biotechnology companies and academic institutions to work together. When you have an institution like this one in Faridabad, it would

be very helpful if they were encouraged - indeed permitted in the first place — to have a relationship with private sector companies so that they can
do collaborative research with industrial applications and marketing potential. Can you imagine a situation where a company goes to this institute
and says that 'we have here 'X' number of rupees to offer. If you have the right kind of Ph.D. students, we want you to research this and we will help
you. Then, if you actually find a solution, we can patent it together or you can patent it and we can produce it and we can share the profits.'? This
kind of thing happens routinely in the Western world. It does not happen enough, if at all, in our country. I urge the hon. Minister, in administering

this institution, to ensure that all these possibilities are also included.

With these words, Mr. Chairman, I would like to express our support for the passage of this Bill and hope that these other ideas will be taken
forward in its implementation in the years to come.

Thank you.
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DR. TAPAS MANDAL (RANAGHAT): Thank you, Sir, for allowing me to speak on the Regional Centre for Biotechnology Bill, 2016. It is a welcome
decision by the Government to introduce this Bill. Though we have enough human resources and world-class laboratories, the point is what its
contribution in real terms for the development of biotechnology sector is. We are among the 12 top countries in the world. But what is our



contribution? We have only two per cent of the global trade share. It is almost negligible.
16.00 hours (Shri K.H. Muniyappa in the Chair)

It is not that hon. Shri Narendra Modiji started research on bio-technology. Biotechnology research is a continuous process. It is a research of
long years of glorious past. If we critically examine the history and achievement of bio-technological research in India, our achievement is almost
negligible. It is almost zero because there is no significant patent credited to our institutes. They are not filing a considerable number of patents for
their credits. There are lots of institutes. But those institutes are only for giving degrees. They do not have sufficient teaching facilities; they do not
have laboratory facilities. There are many private colleges, many institutes across the country. Every year, a lot of students are coming out of these
institutes. But what is their contribution in the field of bio-technology? That is my first question to the hon. Minister.

It is not a solution to give national importance to an institute. It is better to strengthen all the institutes uniformly. Most of the time, the Central
Government is giving importance to North India or South India. The Eastern part of India is being neglected by almost all the Governments. Please
try to set up institutes related to bio-technology in West Bengal because West Bengal is very sound agriculturally. It has higher productivity in
agriculture sector. But there is no bio-technology institute related to agriculture in the Eastern part of India. Therefore, I would urge upon the Union
Minister to please look into the matter. It is good to give national importance to one Institute. But it is more important to give importance to other
institutes also so that we can exclusively go towards the destination where we can satisfy our people. We can feed our huge population at large.

The Regional Centre for Bio-technology was established in 2006 by the Department of Science and Technology under the auspices of UNESCO. It is
not an Institute of national importance right now. It is also not listed among the top ten bio-technology institutes. However, Faridabad is blessed
with this Institute where the Central Government paid their attention. In West Bengal, there is an Indian Institute of Chemical Biology. A good
quality research work is going on there. But the Central Government is not taking care of that Institute. So, wherever we have bio-technology
institutes in India, please ensure that laboratory facilities, teaching facilities and its guality. Otherwise, those who are passing out from these
Institutes may not be the wealth of the nation; they may be the burden of the nation. Even it is a quick growing industry. The Minister is expecting
30 per cent annual growth in the coming years. But we do not have qualified human resource for these upcoming industries. I would urge the
Government to please ensure that.

This institute particularly in Faridabad has some important jobs. One is research on the pre-term neonatal deaths. In that field they are doing good
work. They have a memorandum of understanding with another important institute of Japan. So, some of the important work they have started but
they need to establish sub-centres in different States where it is required. And they should develop laboratories in different parts of the country so
that they become really a nationally important institute, Otherwise, if you equip this Faridabad institute and do not look at other institutes, it will not
work. My submission is that an agriculturally sound State like West Bengal may be given due importance in the field of setting up biotechnology
institutes. This way you can serve the nation.

The mandate of this centre is to provide a platform for biotechnology education, training and research at the interface of multiple disciplines. The
programmes of the centre will be designed to create opportunities for students to engage in a multidisciplinary research where they learn biotech
science while integrating engineering, medicine and science to provide solutions for human and animal health, agricultural and environmental
technologies.

We have reservations to accept new innovative sciences and discoveries. Bt Cotton, Bt Brinjal are simple examples. This is not accepted by a section
of society and some are advocating for that. A uniform decision is not taken by the Government. We do not know. It is important as to what
regulations, what guidelines are to be incorporated. I think personally that regulation in the field of research is not working. Scientists do their work
independently. Research should be fundamental and no Government interference should be there. But guidelines should be imposed on a certain
section. But Government should take a decision whether biotechnologically engineered crops or genetically modified crops are advocated or not, are
advisable to cater to the needs of society or not. That should be decided by the Government. That is my request to the Government. Please look into
the matter. Make regulations, make guidelines, but there should be certain limits. You should not interfere with the fundamental research and you
should not give instructions to scientists. They independently do their own work. And it is not that this present Government has started research on
biotechnology or other sciences.

Nanotechnology is equally important but that is not given due importance.

As biotechnology, the modern science, has a glorious past and an untapped great future, it should be allowed to develop. Simultaneously, there
should be one nationally important nanotechnology research centre in India so that we can at least cater to the needs of the coming years of this
country. Thank you.

SHRI TATHAGATA SATPATHY (DHENKANAL): Sir, I have in my hand a 26-page Bill brought forward by most respected Minister Shri Harshvardhanii.
Amazingly, all these 26 pages are full of hows, whens, whos and about how to run an institution. All of that boils down to three lines at the end of
the Bill which says, 'This is a Bill. I am talking about the Regional Centre for Biotechnology Bill 2016- a Bill to provide for the establishment of an
institution of national importance to be known as Regional Centre for Biotechnology and to provide for matters connected therewith or incidental
thereto.'

That is very good. My guestion to the Government and to the hon. Minister is how long we would continue with creating these stand-alone and
isolated institutions whose investment is high? The youngsters who pass out, who are trained, who are educated there and who have done research,
are brilliant. But if you go to Google and you search Indian scientists, you will be surprised to get a plethora of names of Indian scientists. But the
interesting fact is that all of them have done research and found very interesting things. Where? In the US, in Germany, in England, in some other
country except India. Sadly, there are many brilliant scientists in India who have invented usable things which can actually be very beneficial to our
agriculture, to our healthcare system. But there is no connect between the outputs of those institutions such as the one we are now going to vote
and obviously pass because they are in a brute maijority, and the ground level as far as a doctor is concerned or as far as a farmer is concerned.



I would like to point out just one small example of a thing called pheronorm which has been developed by very young and very capable
scientists at Bhubaneswar in Odisha. These are like little plastic pallets and each one costs around Rs 4 to 5. For an acre of land, all you have to do
is to put four of these tablets at four corners and one in the middle. Amazingly, for a whole season, you will not have the problems of pests attacking
your crops. Pesticides which are very expensive, which are damaging to the health and environment and are destroying the groundwater of this
country will not be required to be used. But because of this massive disconnect between our researchers, our brilliant scientists, however few they
may be but their practical inventions at the ground level, we are not actually benefiting from these stand-alone institutes.

At the very outset, I am not opposing this Bill. That is not my intention. I am a positive man. I do not oppose for the sake of opposition but I oppose
because over so many years in Parliament I am seeing that our policy has been such that we do not take cognizance of what is required at the
ground, what we can do, and how we can benefit the poorest of the poor.

As you know and as the hon. Minister said so, vaccines developed by Indian agencies are 40 times less expensive than the international brands. I
hope I am correct. Some of the medicines are actually going down to the public and are benefiting them. There is no doubt about that. Some of them
which you sell for Rs. 210, a SmithKline or a Hoechst or a Merck would be selling for Rs. 3,000 or Rs. 4,000.

There is also the other aspect about the generic medicines. Our generic medicines, if you see their packaging, are not necessarily packaged as the
international brands are. But whatever their packaging is, if a price of Rs. 140 is written on it, when you go and buy it, they sell it to you at Rs. 20 or
Rs. 40. Now, there is confusion among the users: Is this genuine? Can I depend on this medicine? Will it save my life?

Generic medicines developed in India have been able to produce antibiotics, TB, HIV and anti-malaria medicines. All of these have been done India
but because we do not take care of the smallest need of what has been done at the retail level, we are losing out. When we are losing out, our
people are losing out on the benefits that the system is offering. It does not reach the people. They are suspicious of generic medicines.

On the one hand our brother-doctors are very hesitant to prescribe generic medicines because doctors themselves need to be made aware of what
the generic medicines are capable of. Some of them are frightened. Some of them are influenced by multinational pharma companies. I will not
blame the whole doctor brotherhood and sisterhood just because a few bad apples do not spoil the whole bunch. It is the same here amongst
politicians also. There is a bad bunch here or there but it does not mean all of us are bad. So, all doctors are not bad. But generic medicine is not
generally being prescribed which makes them out of reach or it does not reach the people.

Big corporate hospitals are generally not going for generic medicines. This Institute is coming up in Faridabad. You have to take care whether the
Jats will not bring it down or not; will it produce something that will benefit the public; and if it does produce something does it actually sink down
and come to the people. This is one thing we have to take care where the functionality of our inventions and our creations are concerned.

The other part that really concerns me and bothers me is the weak-kneed approach of our Government. I am talking about the Government of India;
I am not talking about the UPA Government or the NDA Government. It is all the same. They were bowing down before the US; these people are
kneeling down before the US. There is no difference for me. ...(Interruptions)

SHRIMATI SONIA GANDHI (RAIBAREILLY): There is a difference. ...(Interruptions)

SHRI TATHAGATA SATPATHY: But Madam with all respect, you know we were all happy and proud of this Government and our administrators that
they had the courage to give visa to a Chinese dissenter. I personally thought that this Government had the gumption and courage and has the -
what you Hindi people say — manobal, the innate strength to stand up to the bully that China has evolved itself into.

But, lo and behold, last night they revoked that visa. It is a shame. Either you did not give the visa at all from the beginning so you know you have a
policy or if you did give it you should have the courage to stand by it, where also you fell flat.

Therefore, the other concern for me is, today the 25t of April, 2016 in Perth, Australia there is a free trade talk starting between the big leagues.
Some of the social activist groups have produced data from leaked documents which says that pharmaceutical companies and the US Government
directly are putting pressure to ensure that generic medicines will become far more difficult and far more expensive to be accessed in Asia and
particularly in India. When these international NGOs are trying to talk to the Indian Government and convince them not to falter, not to bow down
before the US because our generic medicines are not only being sold in India they are being sold in Thailand, Vietnam and in many other
neighbouring countries and that is where you should actually prove that you are a super power. It is another matter that you cannot give a glass of
water to your citizens, that you do not have potable water. That failure is amazing but that is not the issue.

The issue is, Sir, that when pressure will mount on you what will these single stand alone institutes do. It is your policy that will decide the fate of
this country. It is your courage that will decide the fate of this country.

So, before I wind up, I will wind up Sir I am disciplined, I would like to plead before the Government — I am willing to kneel down before you
but I do not wish you to kneel before China — and say do not kneel before the US, do not kneel before the multinational pharma companies, They
may bribe, may give favours to many people around. Let us stand up and let us take a stand that we will make generic medicines and biotechnology
as a science accessible to our farmers and to our poor, to the unhealthy, to the health care system.

These two things I believe biotechnology will cover very intensely. I expect you to make up your mind whether you want to address these
issues and take the country forward on a path to become a super power which seems like a very far away dream because we do not even have
drinking water. So, all these things, all these paraphernalia, that we are showing now as being achievements of the Government, I would request the
Government to reconsider whether all this investment is worth or not and if you are making these investments what will be the result of those
investments. Thank you, Sir.



SHRI MUTHAMSETTI SRINIVASA RAO (AVANTHI) (ANAKAPALLI): Thank you, Sir. I rise to support the Regional Centre for Biotechnology Bill, 2016.

The Government has brought this Bill because India had entered into an agreement in 2006 with the UNESCO to set up a Regional Centre for
Biotechnology at Faridabad, Haryana, to serve the member countries of UNESCO. So, this Bill provides a legislative backing to the regional centre.
Moreover, it confers upon the status of an institution of national importance.

Sir, as the House is aware an institution of national importance is an institute that imparts scientific and technical education and is empowered to
grant degrees. The objective of the Bill is laudable. It aims at disseminating knowledge by providing teaching and research facilities in bio-technology
and related fields. It also aims at facilitating transfer of technology and knowledge in the SAARC region and Asia. It will also create a hub of bio-
technology and create expertise and promote cooperation at the international level. There are already a number of biotechnology research centres in
various universities and institutes in the country including the CCMB at Hyderabad. I feel there should not be any duplication of work, particularly in
respect of research publications. If possible, the hon. Minister may consider inviting foreign faculties as guest speakers to meet the shortage of staff
in these centres.

Sir, the Board of Governors do not have in its Board a public representative. Perhaps, the hon. Minister may think of considering this suggestion of
including a public representative in the Board of Governors. Regarding review of the functioning of the centre, review should be held every two years
instead of four years by persons appointed by the Central Government. The hon. Minister has not mentioned about the funds, particularly about the
contribution of the UNESCO to the centre. Government of India is spending a sum of Rs. 55 crore on this centre and the recurring expenditure on this
centre would be around Rs. 25 crore, So, while setting up of a centre in Southern India in near future, the Government may consider setting up of
such a centre in the State of Andhra Pradesh because of the rich bio-diversity of the State and because of the scope of scientific development in the
place, particularly at Visakhapatnam.

My friends spoke about research and development. First of all, I would like to appreciate the Government of India for allocating a sum of Rs. 7280
crore in the Union Budget 2016-17 for conducting research which is an increase of Rs. 793 crore as compared to the Budget of 2015-16. Many
exemptions like Service Tax and others have been provided. My colleagues in the House have already mentioned that the Indian Bio-Tech industry
holds merely 2 per cent share of the global Bio-tech Industry. We have nearly 800 bio-tech companies in India which are growing at an average rate
of about 20 per cent. But there is scope for improvement in both research and development. Some of my friends mentioned about education. First of
all, we have to think about stopping the brain drain that is taking place.

Once upon a time India was the source of inventions. There has been mention about the ICBM but the first rocket was invented and used in
1790 in the war fought by Tipu Sultan in Mysore. NASA has the records in this regard. Our hon. Minister is a doctor by profession and he understands
the importance of scientists and research and development. Many Indian scientists are going abroad because of so many reasons. Even in recent
times there are instances of scientists leaving the country. In the universities now we are witnessing a lot of political interference. There is castism,
regionalism, communalism in the universities. So, the universities should work independently without any political interference, without any
disturbances and it is then only that we can stop this brain drain.

The other point is that we should also increase the Budget for research and development, not only in the field of biotechnology but in other spheres
of research also. If you look at the developed countries like the USA, Europe or China, you would find that because of advantage of technology, these
countries have developed so much. We have a lot of human resources in the country. About 60 per cent of our population are below 35 years. So,
these people have a lot of energy, courage and potential but we have to guide them in the right way. If they are guided properly, then India will

definitely become a super power.

Some of our friends mentioned about bio-terrorism. We have to take care of that as well. It is because our neighbouring countries are more focussed
on spreading terrorism, instead of development. For any institution, be it this institution or any private institution or Government institution, industry-
institution interaction is very important. If we are simply focusing only on training without industrial expectations, after finishing their degree or post
graduation or Ph.D. again it will be a problem to the students. So, on par with education and research, if they have industry-institution interaction as
a part of the curriculum, definitely, it will help the students so that after they finish their studies, they will join the industry and be useful to the
industry.

Then, Biotechnology Regulatory Authority Bill should be introduced because biotechnology or biopharma are one of the thrust areas in society.
Without a Regulatory Authority, we cannot proceed further. With the country offering numerous comparative advantages in terms of R&D facilities,
knowledge, skills and cost effectiveness, the biotechnology industry has immense potential to emerge as a global key player.

India constitutes around 8 per cent of the total global generics market by volume indicating a huge untapped opportunity in the sector. Outsourcing
to India is projected to spike up after the discovery and manufacture of formulations. Hybrid seeds, including GM seeds represent new business
opportunities in India based on yield improvement.

India currently has a marginal share in the global market for industrial enzymes that is estimated to reach about 4.4 billion US dollars by 2015.
Hence, there is an opportunity in focused R&D and knowledge-based innovation in the field of industrial enzymes which can innovatively replace
polluting chemical processes into eco-friendly processes that also deliver environmental sustainability.

Another interesting field of study is the area of bio-markers and companion diagnostics which will enable to optimize the benefits of biotech drugs.

Lastly, I appreciate the Government and the Minister. Even after seven to eight years, they are giving legality to this institution. I do not know about
the students who have already completed their degree and their Ph.D. without this legality.

India has all the ingredients to become a global leader in affordable healthcare. If there is an annual investment of 4 billion dollars to 5 billion dollars
in the next five years, the biotech industry can grow to 100 billion dollars by 2025 with a 25 per cent return on investment and set a growth rate of
30 per cent year on year.



With these few words, I support the Bill. I thank you for giving this opportunity.

SHRI KONDA VISHWESHWAR REDDY (CHEVELLA): Sir, we have had some very visionary leaders in the past. Almost 15 years ago, during his term
as the Prime Minister, Shri Atal Bihari Vajpayee said: "While Information Technology stands for India Today, Biotechnology stands for Bharat
Tomorrow." I think that tomorrow has arrived and we are now discussing the Biotechnology Bill for introducing an institution in Faridabad.

Hon. Minister, Shri Harsh Vardhan himself had said that he believes that this industry has a potential to grow like the IT industry over the next ten
years and beyond. We all agree with him. It is not only that. Since early 2000, successive Governments have also contributed and we have reached
this point that we have a Strategy of 2015-2020 for developing Centres of Excellence and now, the establishment of the Regional Centre for
Biotechnology as an autonomous body. It is a positive step for the development of a country.

Biotechnology will have a huge positive impact on various sectors and some of our colleagues have covered that point. It has impacts on agriculture,
healthcare, pharma, vaccines, food processing, sanitation, textiles, mining and other areas like sanitation and garbage management.

The bio-technology actually converts or replaces physical, chemical and mechanical process into a bio-technological process which is environment
friendly and uses less energy and has less pollution. There are many examples for that. There are some cutting edge research which is happening
the world over and many of them have solutions from Swachch Bharat to Make in India to all the schemes and all the sectors the Government is
involved in. I think one of the recent developments is the Delhi garbage burning. There is an enzyme called cellule that converts cellulose into
carbohydrates and carbohydrates into bio-fuels like alcohal, which again has to be used in petrol for blending. We are at that cutting edge. We need
a little more impetus. There is an Indian scientist who has discovered bacteria which makes garbage smell like fragrance. There is a stonewash
jeans. We actually washed with stones in the past and now we just put some enzymes. These are frivolous. But the more important things are
agriculture, healthcare and vaccine. These make huge impact.

While we support this Bill, which is very much required, we need some clarity and we have some suggestions also to make. Clause 6 of the Bill
provides that the jurisdiction of this Centre would extend to other Centres as well, new and existing. So, while this Centre will gain autonomy, do
existing autonomous Centres lose their autonomy to this Centre? There is a scope where existing Centres can be taken over by this Centre. I think
that may not be very desirable. While this has to be encouraged, the other independent Centres at Hyderabad, Thiruvananthapuram and the other 23
Centres also need to be encouraged.

The Department of Biotechnology is providing teaching programmes in 71 universities across the country. Apart from these places, there are other
Centres, such as National Agri Food Biotechnology Centre in Mohali and Biotech Genomics in Kalyani, West Bengal. So, there is a biotech centre in
West Bengal. Many States like Andhra Pradesh, Telangana and Chhattisgarh have their own biotechnology strategy. Now, are these in conflict with
this Centre? I think the Centre needs to take cognizance of the States schemes also and what they are doing because that is very significant.

The Bill is silent on the affiliation of these Centres after the passing of the Bill and also about the integration of the State policy. Is this going to be a
nodal Centre for the whole country or is this going to be just one more like the other 23 Centres? I feel it should be one of the Centres of excellence
and should not be the nodal agency because that may imply that the other Centres of excellence will lose their autonomy.

Clause 17 says that two members can be nominated by the UNESCO and three members by Member States of UNESCO. Is there a scope of losing
the real autonomy that we can have if only the Government of India decides who will be the members? This is a question which you may like to
reply. I think there are totally 14 members. Six or seven members can be UNESCO nominees. So, I hope we do not lose our autonomy in this process
because I think we need to look at the administrative process, whether it requires a simple majority or two-thirds majority for passing any
Resolution of the Board.

Another significant aspect is this. I think Dr. Shashi Tharoor and other hon. Members raised this point. The Biotechnology Regulatory Authority of
India Bill was introduced in 2013 and lapsed in the Fifteenth Lok Sabha. I think that needs to be revived. The Bill envisaged setting up an
independent authority, the Biotechnology Regulatory Authority of India to regulate organisms and products of modern biotechnology. Having an
independent authority would help solve the other issues and ensure focused and efficient research in the field.

Some of the critical areas of biotechnology are missing. Probably they are implied but they are missing in the Bill. While the Centre is already
engaged in education and research in the field of bio-drug, discovery science, nano science, medicine, imaging techniques, designer crop, etc., I think
it misses the important aspects of bio-fuels, enzymes, and cellulose, which is a cutting edge technique, and vaccine technologies. They are not
mentioned in this Bill.

Earlier, today hon. Member, Shri Satpathy and hon. Minister Shrimati Nirmala Sitharaman talked about cell phones here. That is one area wherein
China is giving run for our money. But if there is one sector where India is giving run for the money to the Chinese, it is bio-technology. It is not just
India - specifically we have to take Hyderabad and Telangana. That itself is sufficient. While the world is bracing itself under Zika virus, a Hyderabad
company has already developed a Zika virus vaccine and the same is patented. In the past also, there were several other examples. I think, we have
developed HIV vaccinea€,.. ...(Interruptions)

DR. TAPAS MANDAL.: If we go through international publications having high impact factor; if there are 10 or 11 authors, out of that, seven or eight
authors are only from China. So, they are much ahead in bio-technology research than India.

SHRI KONDA VISHWESHWAR REDDY: I will address it. That is the concern and I am coming to that exact concern. But historically if we see, we
have been ahead of China and even today, when it comes to very many vaccines and basic bulk drugs, we are ahead. Yes, you are right in the sense
that China is overtaking, and that is exactly our concern. But as of today, if in one area, we are giving run for the money to the Chinese, it is the
companies in India. We have to continue to keep that edge. This is one of the methodologies and that concern is a valid concern.

We developed the rotavirus vaccine at 50 per cent of the cost available in the US. The cheapest vaccine for Hepatitis B was developed in Hyderabad.



There are many stories born out of Hyderabad.

In Hyderabad, we already have a policy; we have the Bio-Technology Centre. Recently, our hon. Chief Minister, Shri KCR announced a pharma city. It
is very important to ensure that institutions and academicians work with the industry and that is what generates good research.

While I do support the Faridabad one, I think, the Bio-Technology Centres in Hyderabad — they are two of them — are doing good work. One is to do
with the fingerprinting, and the other is to do with animal bio-technology. These are not taking the full advantage that Hyderabad and Telangana
presents to the nation and to the world. So, we need to focus on the area of bio-technology concerning vaccine and drug discovery cycle in
Hyderabad. That would really add and keep up our continued cutting edge over the Chinese competition.

Lastly, the Programme Advisory Committee should have equal voting rights. The UNESCO, the funding agency, probably should not have any
additional voting rights. That is not mentioned as to who will have the voting rights in this.

In the end, I think that re-introduction of the Bio-Technology Authority Bill will be very beneficial. Thank you so much, Sir.

SHRI SANKAR PRASAD DATTA (TRIPURA WEST): Sir, I rise to speak on the Bill, the Regional Centre for Bio-Technology Bill, 2016. All of us know
that in this modern era, bio-technology has been recognized globally as a rapidly advancing science using molecular technique in the development of
healthcare and solutions for human, animal, environment and other technological fields. We know that in this era, bio-technology is gradually
increasing throughout the world. But it is a matter of sadness for us, for the Indians that as we see we are having a population of 18 per cent but till
now we can engage only two per cent amount of money in the field of bio-technology in the global era.

Sir, we see that in India only 800 companies are involved in the field of biotechnology. But in the field of medical science biotechnology could provide
64 per cent of the total revenue. When we see the Budget of 2015-16, the allocation to this sector was only a meagre sum of Rs. 7,288 crore. We
hope to expand to about 100 million dollars by 2025 in the field of biotechnology. To achieve this, each and every year 30 per cent increase should be
there in budget allocation. But if we see the Budgets of 2014-15 and 2015-16, only 20 per cent increase was there.

Sir, in the case of generic drugs, in new discoveries and in product development, biotechnology is being used and it is being used for recognising
diseases also. So, for boosting the production of generic medicines, for boosting agricultural production and productivity of our country, for boosting
energy production and water supply in our country, biotechnology plays a very important role. As we see today, many of our States are facing
drought this year. So, biotechnology is being used in many fields. For the advancement of biotechnology in our country, the Government should look
into this matter seriously and sincerely so as to strengthen the field of biotechnology and for this to happen, it is necessary that public investment in
this field should be enhanced.

With these words, I hope the Government would look into the matter in all seriousness and see that biotechnology advances in our country in the
near future.
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SHRI VARAPRASAD RAO VELAGAPALLI (TIRUPATI): Sir, thank you very much for giving me this opportunity. As a PhD degree holder in Chemistry, I
wholeheartedly welcome this Bill. In fact, it is a delayed one. I would like to thank the hon. Minister for bringing this Bill in this House,

After Independence, in fact, the first Prime Minister had mentioned: The research institutes are the temples of modern India. Precisely, what we
require is such type of research institutions. The bio technology broadly encompasses the bio technology, micro biology, genetics, etc. In the past
also we have wonderful centres of excellence like IITs and IIMs. Another one, which is really a centre of excellence for science, is the Indian
Institute of Sciences and the CCMB in Hyderabad. It is more relevant to a country like ours for the simple reason that year after year the population
of India is increasing. Therefore, to feed the ever increasing numbers, we need research, research and research. We need more research in the
agricultural sector. Thanks to the good policies of our country, we are able to produce adequate grains to match with increase of population. In fact,
we are looking forward for another Green Revolution. We also need modern technology every time. Technology needs to be upgraded every time.
Therefore, the Centre for Bio Technology is extremely relevant. But somehow, I am not able to understand the usage of the word 'regional'. Is it for
the Asia or is it for the world? I am not able to appreciate the word 'regional centre'. We are also extremely happy for giving an autonomous status
for these kinds of institutions. We always interfere with the research institutions. In fact, that is one of the reasons why we are lagging behind in
research in India. The temperament of scientists, generally, is very sensitive. Therefore, autonomy in a true sense means that we should respect for
the institutions as well as the people who are going to do research there.

According to the present day standards, the funds that we are allocating are extremely meagre. The allocations that we are making for health and
education in India are much lesser. When other countries are going forward in this field, we are allocating fund which is really a pittance. Therefore,
if you really want to see the quality of research or if you want to attract the best scientists, you need to give them the best salaries and wonderful
benefits. It is because they may be working for 20 years. In all the 20 years, they may not produce anything worthwhile but we never know on the

21t year, they may be producing it. So, that is the importance of research. Therefore, we must respect the quality research and the funds and
grants should be adequate. Today we have some of the best institutions like AIIMS, JNU, etc., for the simple reason that funds are generously given
to these kinds of institutions.

Therefore, it is extremely important that funds are given very generously.
17.00 hours (Shri Hukum Singh Jjn the Chair)

Sir, T did mention that the freedom for scientists is extremely important in India. We have to see why several of our young scientists are going
abroad. At least we were seven in our Andhra University institution. But for me, where I have other interest like the social interest, all other people
have gone abroad, maybe to Australia, Canada, U.K. and USA, for the simple reason that there is no adequate infrastructure in India. For a country
like ours, we have to sustain ourselves means we need to establish more and more such types of Centres of Excellence. As my earlier colleagues
mentioned, we need to have more such Centres. In fact, South India is looking forward to have such kinds of institutions, and Andhra Pradesh is one
with wonderful biodiversity.

Sir, genetics is another important thing, which is now very broadly used by all countries not for one purpose but for various purposes. Genetics is a
part of Biotechnology which is used for various purposes, production with intensive agriculture and where you want to have more output and all that.
Therefore, it is extremely relevant in the field of genetics as well.

I hope that the Centres of this type will definitely curtail the brain drain and also might reverse the brain drain as well because most of our young
scientists are going abroad for the simple reason that we do not have proper atmosphere, proper infrastructure and proper ambience. If these types
of Centres are established, I am sure that we will have so much of manpower. India has the third largest manpower in the world. Therefore, we will
have to make use of the manpower that we have so that they do not go abroad and we can also attract Indian brains that are settled outside.

The earlier speakers have mentioned that new diseases like cancer virus, bacteria are coming up everyday. Different kinds of diseases are
coming up. Producing a vaccine for a particular disease is taking a longer time now. By the time the vaccine is invented, we have lost several lives.
So, we have to keep in touch in that way. Suppose we have the Centre of Excellence like this, research could be done quickly the moment the virus



appears and appropriate vaccine for that disease could be developed.

Another important thing here is ethics. Ethical part is extremely important and I want to bring this to the kind notice of the hon. Minister who
is sitting here, and particularly in medicinal drugs, which is also related to this. Veery poor people, tribals and people in the hilly areas are being used
as Guinea pigs. We certainly agree that it has to be tested ultimately on human beings and there is no doubt about it. It can be tested on human
beings after testing adequately on animals and all that, and with proper permission from the Government. The kind of people that are going to be
used for this has to be properly mentioned. That research before the drugs are put into use should be properly followed because now and then we
see in the newspapers that the poorest of the poor and the tribals in the hilly areas are being used as Guinea pigs. That needs to be regulated.

The national importance is quite relevant. We greatly admire taking the initiative to accord national importance.

The last point which I want to mention is that since Andhra Pradesh is always leading with lots of Centres of Excellence and advanced
institutions like Andhra University, Osmania University — although it is now Hyderabad — we request the hon. Minister to take immediate steps to
establish one of this kind in Andhra Pradesh.

Thank you very much.

SHRI K.H. MUNIYAPPA (KOLAR): Sir, Shri Varaprasad Rao ji has mentioned Biotechnology Institute as the modern temple of India. The modern
temples, as called by Pandit Jawaharlal Nehru, are the industries. Industrial Revolution was started during the First Five Year Plan. Construction of
dams, agricultural research, Indian Institute of Science and industrial development were all started during the time of Pandit Jawaharlal Nehru. Of
course, Biotechnology is a part of it. It is not a modern temple. The modern temples of industries were started by Pandit Jawaharlal Nehru. It is just
a clarification. Thank you.
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PROF. RICHARD HAY (NOMINATED): Chairman, Sir, I express my thanks for giving me this opportunity to speak on a crucially important subject.

This is an era of science, technology and digital innovation where, for example, scientists have recently discovered an enzyme that can convert all
blood groups into the universal blood type '0'.

At the outset, I compliment the hon. Minister of Science and Technology for taking these bold steps to empower the field of bio-technology in
our country.

India, though not a pioneer in this field, is making quantum jumps in this important area of Research and Development in bio-technology. This
Centre, I believe, would not only facilitate more practical-oriented research, but would also produce more monumental patents that would gauge the
success of this Centre in the long run.

This Centre, we believe, would give a big boost to the bio-technology industry in India, which is presently growing at a rate of 20 per cent and is
expected to grow at a rate of 30 per cent in the coming years.

Let me narrate a few plus points. It is going to provide immense potential to our scientists who are forced to go to the West to undertake research
in this field. Instead, they can happily take up research on the Indian soil. India will emerge as a big player in the field of pharmaceutical industry in
the world. New drugs will be discovered, especially, in diabolic diseases like Cancer, HIV, Diabetes, Hypertension, etc. We can discover new vaccines
and find everlasting solutions to communicable diseases too.

The food processing industry, by way of value-added products, will find practical solutions to the many problems being faced by our farmers,
especially, to double their income by 2022.



The possibility to extend further research in human stem cells would be yet another fabulous boon to medicine and healthcare. So, there are a lot of
plus points here. I specially compliment the hon. Minister and I wholeheartedly support the Bill. Thank you.

THE MINISTER OF SCIENCE AND TECHNOLOGY AND MINISTER OF EARTH SCIENCES (DR. HARSH VARDHAN) : Thank you, Sir. First of all, let me
thank all the hon. Members, namely, Dr. Shashi Tharoor, Shri Jagdambika Pal, Dr. Tapas Mandal, Shri Tathagata Satpathy, Shri Muthamsetti
Srinivasa Rao, Shri Konda Vishweshwar Reddy, Shri Sankar Prasad Datta, Shri Hukum Singh, Shri Varaprasad Rao Velagapalli, Shri K.H. Muniyappa,
Dr. Arun Kumar, Shri Dushyant Chautala, Shri Kaushalendra Kumar, Shri Prahlad Singh Patel and Prof. Richard Hay -- and forgive me if I have left
somebody's name -- for participating in this discussion on this very very important Bill.

I feel extremely grateful to all of you and this House, and express my deep heart-felt gratitude for supporting this Bill.

By and large, the Members were generally very positive. Some concerns were raised and some apprehensions were also expressed, but I felt sorry
about two particular comments about which I want to talk in the beginning. Somebody said that we were kneeling before America or China. I fail to
understand how by bringing a Regional Centre of Biotechnology in the country, which is going to be one of the state-of-the-art things, for the whole
of Asia, we are seen as kneeling before America or China. We can tell the hon. Member that we shall be the last people in this world to ever kneel
before anyone. For us, there is only one guiding principle, that is, Rashitra Dharm, Samaj Dharm and Manav Dharm. We are only guided by that.

Moreover, this Bill has its origin from the time of our great Prime Minister Shri Atal Bihari Vajpayee. As I mentioned in the beginning, for the
character or the DNA of our Government or our leaders, you have to recall that incident in March, 1998. Atalji became the Prime Minister of India

and you know what he did on 11th May 1998, in spite of all pressures, for which I think anybody could have been seen kneeling. We enjoy our DNA
from that great Prime Minister of India Shri Atal Bihari Vajpayee.

Now, there is another great leader, Shri Narendra Modi, who enjoys the legacy of that great Prime Minister. He is thoroughly committed to our
country's welfare; he is thoroughly committed to science; and he is thoroughly committed to science professionals, scientists, and scientific acumen.
He has brilliant and innovative ideas. He is committed to promote science in the best possible manner. He is wanting to put everything into ensuring
that science is actually connected to the people and science is actually used for the benefit of the people and particularly for the benefit of the
poorest of the poor. That is reflected in all the policies that he has framed till now and the various programmes which were deliberated in great
detail, whether it was the 'Make in India' or the 'Digital India’, or the 'Swachh Bharat', etc. Now, the 'Start Up' and the 'Stand Up' movement with so
much of money being put for supporting millions of young people in this country to become entrepreneurs and to develop their own innovative ideas,
make programmes, use technology, and give back to the country in the best possible manner. Even in science also, I can say that after we took over,
we improved the scholarship of our scientists by about 50 per cent, and so many schemes have been introduced to ensure that people who have
already gone out of the country come back happily and institutions are created where they get the most ideal environment to work.

I would tell you that this particular institution is one such institution about which Members have expressed concerns and raised doubts that probably
this institution is coming up at the cost of other institutions, compromising with their quality, or it will be sort of a 'bossy' institution over others; it is
going to hamper or impair the autonomy of other institutions. It is not like that. It is an institution and the words 'Regional Centre' means that it is a
'Regional Centre' for this region of the world, that is, Asia.

It is going to be one of the best collaborating and coordinating centres where we exchange our knowledge, where we exchange our experience in
the most optimal manner by sharing of information. This Centre also diagnoses the various problems at various places as to what type of training is
required; what type of manpower is to be created; what type of people are required by the industry; and what type of improvement in education for
our biotechnology is required. All this is going to be worked out in this Centre. This Centre, with the help of UNESCO and the Member-States is going
to actually make sure that our goal of taking biotechnology — which is already moving fast in that direction of becoming a global leader - is achieved
well in time.

The other comment about which I felt sorry was this. One hon. Member said that the achievements of biotechnology or of our scientists in this field
in our country are literally zero. He used the word 'zero'. I think, this is really a very sorry comment. I have to invite each one of you to these
biotechnology laborataries in the country. When I had not visited these laboratories, when I had not seen them or when I had not interacted with the
scientists, I could have also said without knowledge that I do not know as to what is happening in India. I can say, for sure, that we have the state-
of-the-art laboratories in this country in biotechnology. This Department was created 30 years back. Now after 30 years, you can really boost of the
best institutions that this world can have because they are all in India. The type of cutting edge research that the scientists in India in this particular
field are doing is absolutely fabulous. Now, our molecular biologists or life scientists have done the total human genome sequencing. This human
genome sequencing required ten years back 100 million dollars. Now after ten years, the same human genome sequencing can be done in thousand
dollars. This is the achievement of our scientists. Cancer is no longer a dreaded disease. Now our scientists are basically working at the cellular level
and we are into the 'Precision Medicine', for which Mr. Obama has spent 220 billion dollars in his country.

Somebody said that we have not done anything in nanotechnology. Right now, our status in nanotechnology internationally is that we are the third
best in the world in terms of our publications and our contributions. You have to actually visit all those |laboratories, meet those scientists to believe
what I am saying. This is about those two unfair comments that were made and I thought I must put the record straight.

Shri Reddy recalled the observations made by Shri Atal ji at that time when in the 90s we were having the IT boom. He said that IT is 'India Today'
and BT will be 'Bharat Tomorrow'. It is a right time to recall Shri Atal ji at this time. I have to specially thank Dr. Murli Manohar Joshi also for the
suggestion that he made at that UNESCO meeting. Of course, I also thank the previous Government because they took the issue forward. I am the
privileged one in the sense that I have got this opportunity to put forward this Bill before you and see that it sees the light of the day now.

I can assure you that the coming up of this institution is not going to in anyway compromise the quality, the support that the Government of
India gives to any other institution whether in the Government or in the private sector or in the industry. We help research in biotechnology in all



fields, not only in the government sector. We are helping the IITs and we are helping the industry also. Last year itself we may have helped at least
150 start-ups in the country in the field of biotechnology by giving money and all. So, it is not going to compromise on anything.

Coming up of this institution will ensure that we have a very good quality, state of the art institution which will make sure that we are able to take
care of whatever is deficient anywhere, we improve education, we improve training, and we create manpower of all types, all levels, all varieties
with the help of this institution and with this institution taking the help of UNESCO and other countries of Asian region. That is basically the purpose
of this particular institution.

I will just mention some of the specific concerns that were raised. Dr. Tapas Mandal is probably unaware that we already have an institute of
biotechnology in Kalyani, West Bengal. It is the National Institute of Biomedical Genomics (NIBG). He should know about that. I along with the
Science and Technology Minister of West Bengal recently inaugurated in Kolkata a new building for the Indian Institute of Chemical Biclogy in the
Salt Lake area. It was only a few weeks back.

At our lab in Lucknow along with the Agriculture Department of West Bengal we have successfully worked on arsenic free rice now. We are already
corresponding with Ms. Mamata Banerjee, she is in her election mode, to inaugurate what we have done with the agricultural people in West Bengal.
So, it is not that we are not showing our concern for the eastern or north-eastern part of India.

Regarding his comment about Indian scientists, I would say that Indian scientists have done brilliant work in science in India. They have got many
top recognitions. We have many world class institutions and we have already had many good quality industrial breakthroughs on record till today.

We also have a very important major agricultural programme in the East and the North-East. There is an initiative which is known as the Institute of
Bio Resources and Sustainable Development at Imphal. I have visited that place long back. DBT is also supporting programmes at the Bose Institute
in Kolkata and NIBMG in West Bengal as well as at IIT Kharagpur. These are the places which I myself have visited in the last one year. There may
be many others.

DR. TAPAS MANDAL (RANAGHAT): Obviously there are some central institutes in West Bengal. The Institute of Biomedical Genomics is around one
kilometre from my residence. That is now working in an abandoned hospital. The new building is under construction. They are ready to shift into it.
The scientists and the other staff are passing their time. No research work is going on right now.

Secondly, Bose Institute is one of the major institutes in biotechnology in the whole of eastern India and it caters to the needs of the nation also.
There are some important institutes like Bidhan Chandra Krishi Viswavidyalaya, a State agricultural university has a very small Department of
Biotechnology, no infrastructure facilities, no lab facilities, no equipments. My submission is that West Bengal is very sound in agricultural
productivity. In fruit production and vegetable production, West Bengal ranks first or second. So, under these circumstances, is it possible to fund a
sizeable amount of money for the university to develop biotechnology lab?

HON. CHAIRPERSON : Don't repeat all the things. You have already said all this.

DR. HARSH VARDHAN: I don't want to enter into any controversy about it. We may have a difference of opinion about the quality or content. I can
tell you that I have visited almost all the labs in Kolkata in the last one year. I also feel proud of them like I feel proud of Acharya Jagdish Chandra
Bose. You can give any specific suggestions about improvement or having a new building or anything which you feel is already not in the offing. But
most of the things that have been brought to our knowledge, we are already in the advanced process of going ahead. But please don't say that we
are zero in biotechnology in this country, we have not done anything and our scientists are useless. I think that demoralizes the great people. They
are doing excellent work and you belong to a place which can boast of the great Acharya Jagdish Chandra Bose, S.N. Bose and PC. Ray. So, you
should not be talking about that.

You mentioned about nano-biotechnology also. I mentioned that we are third in the world but I tell you that we have a separate special task force on
nano-biotechnology and we have a major nano-tech mission and many nano institutes in the country. If you wish, I can organize a visit for you to all
these institutions.

Something was mentioned by you about BT cotton and BT brinjal. Let me tell you the factual position about these issues. BT cotton is the only
genetically engineered crop which India has approved so far for commercial cultivation in 2002 when Atalji was the Prime Minister. So far, India has
approved six events of BT cotton — MON 53, MON 15985, Event 1, GFM Event, BNLA 601 and MLS 921, expressing different insecticidal proteins
alone or in combination to control Helicoverpa Armigera, a major pest of cotton, and at the same time reduce the excess use of pesticides. These
events were developed by both private and public sector institutes alone or in collaboration. By the year 2014, more than 95 per cent of Indian
farmers that is 7.7 million adopted BT cotton. Out of 12.5 million hectares of total cotton area in India, 11.6 million hectares is covered by BT cotton
by 2015. India tripled cotton production from 13 million bales in 2002, the year it released first BT cotton, to more than 39 million bales in 2014. At
present, India is the number one cotton producing country in the world surpassing even the USA and China. This is the factual statement about it.

Now let me tell you about BT brinjal. Mahyco, an Indian seed company has developed the BT brinjal to provide resistance against Lepidopteran
insect pest, in particular the fruit and shoot borer. After several years of bio-safety testing, the Genetic Engineering Appraisal Committee has cleared
the BT brinjal for commercialization in 2009.

Following concerns raised by some stakeholders and anti-GMO activists, the Government of India imposed a moratorium on its release in 2010,
etolter Fmufer: amorefler #icll Sft, v s ae 3
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DR. HARSH VARDHAN: In the year 2013, the same Bt. Brinjal event was approved by Bangladesh for commercial cultivation. Some concerns were
expressed here also. I can tell you that there was opposition from some groups. We are talking to them and right now the opposition has reduced to
the minimal levels and we are developing a consensus. There will hardly be any opposition about the whole issue.
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SHRI MALLIKARJUN KHARGE (GULBARGA): I want to bring to his kind notice that no Member opposed this Bill. Everybody supported it but you are
repeatedly saying that some Members are opposing it. You should appreciate that e faer @t urar @zer 3 fere dar &)
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DR. HARSH VARDHAN: I say on record once again, I appreciate the spirit of each and every one of you and express my heartfelt gratitude but as
some of the concerns were raised I am just trying to answer them.
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DR. HARSH VARDHAN: There was a concern raised by Dr. Shashi Tharoor about the biotechnology regulatory Bill. I can tell you that the Bill is
already in an advanced process. We are going to bring that regulatory Bill. Moreover, we are not compromising on any of the regulatory mechanisms
even without the Bill right now. This is just for the purpose of record.

I have to say on record that this is institution is only going to harmonise the relationship with the other institutions in the country and outside the
country since this was also one of the concerned raised. No existing centre is going to lose its autonomy. Some issue was raised about the majority
voting right, about the Indian members, and all. The majority voting rights in the Board of Governors is with the Indian members. You can be
assured about that.

Somebody mentioned about the economic benefits to the country. The Centre is expected to produce highly trained and skilled manpower capable of
delivering low-cost, effective healthcare, agricultural and veterinary technologies. The investment would also result in the creation of space, unique
infrastructure and critical core facilities which can be shared with other institutions. The Centre would serve as a window for showcasing Indian
competence in the global market for economic gains.

Somebody mentioned about industry collaboration, etc. I can tell you that one of the mandates is education will be linked with industry requirements
and will be dynamic and based on the industry needs also. The need for this autonomous institution with national importance is that they can make
their own curricula; and depending on the advancing changes etc. in the field, they can always make changes to the curricula without any control
from any side.

There was a mention where somebody wanted a similar institute in Andhra Pradesh and somebody wanted it somewhere else. This is a different
type of institution. It is not something which could be created but obviously if there is a need for a biotechnology facility of great nature which is
lacking somewhere and which the Department feels is the need of the hour we will certainly look at it.

18.00 hours

The foreign faculty, etc. are going to be involved in this. There was a suggestion given that the review should be every two years. We can actively
consider that. There was a suggestion given about public representatives, that also can be taken care of as to how the public representatives’
involvement can be there.

A Member raised an issue about funding that we may be getting from UNESO.
HON. CHAIRPERSON : The time of the House is extended up to the passing of this Bill. I think the House agrees to it.
SEVERAL HON. MEMBERS: Yes, Sir.

DR. HARSH VARDHAN: A Member asked about UNESCO. UNESCO is not going to provide us any fund per se but the member States will be giving
contributions. The Centre may receive contributions from the member States within the region. They are going to be the voluntary contributions
which will add to the core fund.

All non-statutory aspects of the regulatory Bill are being implemented. This is what I have mentioned to you just now.

I think broadly these were the issues which were raised. Shri Hukum Singh, the Chair, mentioned about the biotechnology park in Lucknow. In fact I
have to tell you that we have five state-of-the-art science institutions in Lucknow. I have visited all five of them: CIMAP, NBRI, CDRI, Indian Institute
of Toxicological Research and the Birbal Sahni Institute of Palaeosciences. So, you need not worry about the facility that the Government of India has
created in Lucknow.

There was a mention about the generic medicines. Shri Satpathy is not here. I can agree with him to some extent. We are a leader in generic
medicines. There cannot be two opinions about it but with regard to the benefits of those generic medicines, we have to cover a long way to make
sure that we make generic medicines available to each and every person in this country and promote the rational prescribing of such medicines
amongst our doctors. That of course is something which I agree.

Shri Jagdambika Pal had studied the Bill thoroughly and he answered for me most of the questions that Shri Tharoor had raised.

There were issues raised about the quality and quantity of biotech graduates, regulatory reforms, financial incentives to the biotech industry,
upgradation of the centre. I can tell you that these are all concerns which are basically the concerns which have been taken care of by making this
institute. We are going to improve all these institutions.



I can talk and talk about biotechnology. It is such a great sector. It is a very fascinating sector. It has a huge potential to help people, mankind,

agriculture, farmers, health and, of course, clean energy. You mentioned about cellulose getting converted into 2G Ethanol. Only on 22nd April, two
days back, we have inaugurated the first plant of its kind in the whole world, not only in India, where we are converting all that into 2G. It is such a
huge plant which converts 10 tonnes right now and we can do that up to 250 - 500 tonnes. We are already in a very-very advanced stage with regard
to waste to wealth thing. Under the National Innovation Mission the Department of Biotechnology is leading the Clean Energy Mission with other
departments of the Government of India, whether they are the Power Ministry or the Environment Ministry and we are taking a leading and ensuring
that with those collaboration we can make sure that - now from 2G Alcohol or 2G Ethanol — we convert that Ethanol into Butanol, the next
generation plant that we are working on.

Bigger plants have also been designed with the help of bio-technology. Bio-technology is now on a very strong footing. One of the hon. Members
mentioned about how much will be the progress in another five years. He can very well calculate how much it will be in five years. We are trying to
move at the fastest possible pace. We are trying to put our heart and soul into whatever we are trying to do. We need the support of everyone. We
want all the hon. Members to participate in all the scientific activities in their respective areas.

With these words, I would now once again request the hon. Members to pass this Bill.

Thank you.
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DR. HARSH VARDHAN: Sir, these are all scientific aspects.

HON. CHAIRPERSON : The question is:

"That the Bill to provide for the establishment of an institution of national importance to be known as Regional Centre for Biotechnology
and to provide for matters connected therewith or incidental thereto, be taken into consideration.”

The motion was adopted.
HON. CHAIRPERSON: The House will now take up Clause by Clause consideration of the Bill.
The question is:

"That clauses 2 to 46 stand part of the Bill."

The motion was adopted.
Clauses 2 to 46 were added to the Bill.
Clause 1, Enacting Formula, Preamble and the Long Title were added to the Bill.

HON. CHAIRPERSON: The hon. Minister may move that the Bill be passed.
DR. HARSH VARDHAN: Sir, I beg move:

"That the Bill be passed."

HON. CHAIRPERSON: The question is:
"That the Bill be passed."

The motion was adopted.



